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Central administrative Tribunal,
Principal Bench

‘B0.A. N0.2483/2002
Naw Delhi this the 23rd day of September, 2002

Hon’ble Mr.Justice V.S5. Aggarwal, Chairman
Hon’ble Mr. M. P. Singh, Membar (A)

abtri Jai Frakash Sharma

S/0 Shri Horam Sharma

RS0 52711-C, Gall Mo.l7-18,
Hai Rasti, ansnd Parbat,
Maw Delhi-5.
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1. Seoretary (Medical)
Govt. of M.C.T. of Delhi
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3. Medical Superintendent
satfderiung Hospital,
Mow Delhi-27.
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Thers is  non appearance on behalf  of  ths
applicant.  On  perusal of the record, it reveals
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